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SHRI TAPAN KUMAR SEN (West Bengal): This order should be revoked.
...(Interruptions)...

SHRIMATT RENUKA CHOWDHURY: This order should be revoked.
...(Interruptions)... The teachers have to be put back so as to facilitate the exams and the
children. ... Interruptions)...

MR. DEPUTY CHAIRMAN: Shrimati Kahkashan Perween. ... (Interruptions)...

SHRIMATT RENUKA CHOWDHURY: I don't know if this is a reflection of
the wonderful new Education Policy that this Government is going to bring out.
...(Interruptions)... Thank you.

SHRIMATI WANSUK SYIEM (Meghalaya): Sir, I associate myself with the matter
raised by the hon. Member.

SHRI PALVAI GOVARDHAN REDDY (Telangana): Sir, I too associate myself
with the matter raised by the hon. Member.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I too associate myself
with the matter raised by the hon. Member.
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SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised by
the hon. Member.

Need for toilets for women on National Highways
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SHEIE T3 TULSI (M ominated): 3ig, [ too associate myself with the matter raised
by the hon hember.

SHEI ANAWNDA BHASE AR EAPOLU (Telangana): Sig I too associate myself
with the matter raised by the hon. Member

SHEI SHANTAR AN NAIE (Goa): Sir, [ too associate myself with the m atter
raised by the hon Ivlember.
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SHRI K. K. RAGESH (Kerala): Sir, I too associate myself with the matter raised by
the hon. Member.

SHRI RITABRATA BANERIEE (West Bengal): Sir, I too associate myself with the
matter raised by the hon. Member.

SOME HON. MEMBERS: Sir, we too associate ourselves with the matter raised by
the hon. Member.

MR. DEPUTY CHAIRMAN: That is a very, very genuine demand. The Government
may take, note of it.
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Alleged delay in payment of compensation to dalits in Gujarat
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